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Original Applies at icnL-aa^ S6? nt-2Qja3

jabalpxjT# this the 25 th day of fiugist, 200 3#

Hon'ble Mr, D,G, Vern& Vise Chairtoan(Judicial)
Hon'hle Mr, Anand Hiraar Bhatt#: Administrative Member

Mrs. JyotSQa Mul^^jee
Vl/o Shri Milan Mukherjee
aged about 47 years,
Musis Teacher, Kendriya vidyalaya,
B a la ghat (M,P,) APPLIGAMT

(By Advocate - Shri Manoj Sharma)
VEfiSUS

1  ifendriya vidyalaya Bangathan
18, Institutional Area,
Bhaheed Jeet Singh Marg,
U&ii Delhi,
Thro ugh it' s Gommiss ionei,

2, The Assistant Gommissioner,;
Ksndriya vidyalaya Sangathani,.
jabalpjr Region,) ktodrlya Vidyalay,
G.G.P, No, 1, JSibalpur. RSaPOl^ENTa

(By Advocate - Shri M.K, Verraa)

0 R D E R CORAL)

Bv Anand Mirror Bhatt, Administrative Member -

This application has been presented by the

applicant for a direction to the respondents to

;consider her posting against a vacant post at

ibndriya Vidyalaya, Ordnance Factory Khamaria, jajsipar,

2, The applicant submits that she v;as transferred

from ifendriya Vidyalaya, GMMf jabalpur to Kendriya

Vidyalaya,; Balaghat in June 2001 and v/here she is

still working. She had made a representation f cr
-Jk

transfer from Balaghat to jabalpur on severals^orros,

She has also undergone a moj cr surjery, Gompetent

authority constituted a Medical Board which examined

the applicant and confirmed the ailment of the
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applix:ant, That thc^compiteriaed priority list was

published by the respondents on the internet. She was

at No. 6 in the priority list. According to the learned

counsel for the applicant persons placed at SI. Nos. 1 to 5
in the priority list have been accommodated in Jabalpur
and later It is seen that seriol No. 9 Pragatl Pandey has
a]^o been posted at Jabalpur, The learned counsel for

iwi-"the applicant states^even after that, one post at Kendriya
Vidyalaya, jabalpir is vacant v;here she could be
"djustea. The applicant made a representation mentioning
these facts.

2. We consider that, in the interest of justice, the
applicant sliould first exhaust the departmental remedy
available to her and submit a representation within a week
from today to the competent authority,along with a copy
of this order, and the competent authority iwy decide the
said representation within a month's time of receipt of
the representation. During this period, the vacant post
of Music Toucher at Kenrir t

jl.Ak,iU. Vldyalaya, Ordnance Factory,
Khamaria ohcma remain vacant Thf^ nr cri.X vuccint. The OA Stands disposed of
acc or din gly .

(Anand iiiniar Bhatt)
Administrative Member . Cd.G. Verm)Vncie Ghaixraan (Judicial)
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